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To,

Hon’ble National:Green Tribunal
Principal Bench,
New Delhi.

gress;Report — 1i(up to 30-04:2020

Subject: -Bio:

Thie NGT Principal Bench, New Delhi in OA- 329/ 2015 (Gram Panchayat
{RABA V/s State of Rajasthan and Others) vide order dated 17 May, 12 July,
02Aug , 30 Aug, 20 Sep, 16 @ct,11Dec. 2019, 15 Jan.2020, 31 Jan.2020, 24 Feb.
2020, 16March.2020 has issued a detailed set of directions to Director General of
Police, R

Rgjasthian for due compliance. The present report, which is the Tenth one, is

in regard to the compliance made and is in continuation of earlier Progress report-
1,2,3,4,5,6,7,8;9 and 10 submitted in Hon’ble NGT.

The zdetaﬂfs, of the action taken by the Special Task Force are as follows
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1. Total 40 FIR’shave been registered till now against textile units which were
found causing pollution in Jodhpur by the discharge of effluents in an
irregulariway and were violating the provisions of existing legislations.

: ; (Appendix - 1)

2. After due investigation and field work, Total of [hir

ty three:Gharge Sheets
have been filed in the concerning court for legal action. Affter last progress
Efforts are being made to file at least 2-3 more charge sheets early in the
court. (4ppendix -2)




. Lxstofpendmgmve-smgaﬁmn@asesreglsteredﬁby STF.
(Appendix -3)

. According to the central and state government instructions-in view of the

increasing outbreak of COVID-19, all types of industrial units are not
furic«tiqniing from-22 March,2020 to till date. (LOCK DOWIN,

|

|

shifts. During the checking, the factory owner was instructed to follow the
lockdown and the guidelines of the government, and provide necessary
facilities (Residential, food, mask, and sanitizer) and safety to the

employees/Labourers.

. Regarding disposal of pending cases filed by STF, letters have been sent to the
ACP Boranada, ACP Mandore and Station House Officer Boranada, Banar
vide lett;er no. 196 dated 20.04.2020 by incharge of Special Task Force
Jodhpur..

(Appendix-4)

. Regarding disposal of pending cases filed by STF, letters have been sent to the
Superintendent of Police, Jodhpur rural, Deputy Superintendent of Police
Balesar and Bilara, and Station House Officer Shergarh and Pipar City vide
letter no. 197 dated 20.04.2020 by incharge of Special Task Force Jodhpur.
(Appendix-5)

. The STF has been functioning regularly to fulfil the directions laid down in
the order of Hon’ble NGT dt 17 May, 12 July, 02Aug, 30 Aug, 20 Sep, 16
Oct, 2019, 11 Dec, 2019, 15 Jan, 2020, 31 Jan,2020, 24 Feb,2020, 16
March,2020 and regular patrolling in three shifts is going on regularly to

check any irregular activity by the textile units.



i

9. Progress|Report no. 10, as desired by the Hon'ble NGT vide their order dt
12.07:2019ss being submitted-for kind perusal and necessary directions.

With regards,

Addl. Supei'infehdent of Police
In charge

J odhpur.v



Appendix -1

_ases
. FIR No. 305/19dt 02-07-19, PS Basani, Jodhpur.
FIR No. 240/19dt 02-07-19, PS Shastri Nagar, Jodhpur.
FIR No. 241/19dt 02-07-19, PS Shastri Nagar, Jodhpur.
FIR No. 140/19dt03-07-19, PS Banad, Jodhpur
FIR No. 141/19dt 03-07-19, PS Banad, Jodhpur
FIR No. 146/19dt 06-07-19, PS Banad, Jodhpur
FIR No. 147/19dt 06-07-19, PS Banad, Jodhpur
FIR No. 240/19 dt 16-07-19, PS Choupasani Housing Board, Jodhpur
FIR No. 105/19dt 26-07-19, PS Jhanwar, Jodhpur.
. FIR No. 106/19dt 26-07-19, PS Jhanwar, Jodhpur.
. FIR No. 107/19dt 26-07-19, PS Jhanwar, Jodhpur.
. FIR No. 108/19 dt 26-07-19, PS Jhanwar, Jodhpur.
. FIR No. 216/19 dt23-08-19, PS Balesar, Jodhpur.
. FIR No. 217/19 dt23-08-19, PS Balesar, Jodhpur
. FIR No. 284/19dt 24-08-19, PS Chopasani Housing Board, Jodhpur.
. FIR No. 206/19dt 24-08-19, PS Boranada, Jodhpur.
. FIR No. 207/19dt 24-08-19, PS Boranada, Jodhpur.
. FIR No. 194/19 dt 25-08-19, PS Banad, Jodhpur.
. FIR No307/19 dt 27-08-19, PS Mandore, Jodhpur
. FIR No 174/19 dt 29-08-19, PS Shergarh, Jodhpur
. FIR No.182/19 dt 05-09-2019, PS Shergarh, Jodhpur.
. FIR No. 387/19 dt 09-09-19, PS Shastri Nagar, Jodhpur.
. FIR No. 472/19dt 14-09-19, PS Mahamandir, Jodhpur.
. FIR No. 203/19dt 24-09-19, PS Shergarh, Jodhpur.
. FIR No. 211/19dt 10-10-19, PS Shergarh, Jodhpur
. FIR No. 212/19dt 10-10-19, PS Shergarh, Jodhpur
27. FIR No. 213/19dt 10-10-19, PS Shergarh, Jodhpur

28. FIR No. 347 /19dt 19-12-19, PS Dechu, Jodhpur
29. FIR No. 263/19dt 20-12-19, PS Shergarh, Jodhpur
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30. F}R No.426/19dt 28-12-19, PS-KudiBhagtashani, Jodhpur
31. FIR No. 4497194t 27- 12-19, PS ChopasaniHousingBoard, Jodhpur.
32. FIR No. 01 /2020+4t:02:01-2020, PS-Shergarh, Jodhpur
33. FIR No. 04/2020 dt:09-01-2020, PS-Balesar, Jodhpur
34. FIR No. 16/2020 dt 18-01-2020, PS:Pipar city, Jodhpur
35. FIRNo. 19/2020-dt 24=0; dhpu
36. FIRNo. 37/2020 dt 17-02-2020, PS Shergarh, Jodhpur
37. FIR No. 38/2020 dt 18-02-2020, PSBoranada, Jodhpur
38. FIR No. 40720204t 19-02-2020, PS Shergarh, Jodhpur
39. FIR No. 89/2020 dt 19-03-2020, P$ Banar, Jodhpur
40.

o

FIR No. 107/2020 dt 21-03-2020, PS Pipar city, Jodhpur




1.

2.

3.

Appendix - 2
. List of Cases (Charge Sheet
FIR No. 240/19dt 16-07-19, PS Chopasani Housing Board, Jodhpur, CS

No 216 Bt. 14-08-2019.

FIR No. 105/19 dt 26-07-19, PS Jhanwar , Jodhpur, CS No 105 Dt 30-
08-19 Road No. 80 date 11-09-2019 Respective Court AMM No. 3

J@dhl‘aur Mahanagar.
FIR No. 106/19 dt 26-07-19, PS Jhanwar , Jodhpur, CS No 91A  Dt. 30-
08-19 Road No. 80 date 11-09-2019 Respective Court AMM No. 3
Jodhpur Mahanagar.
FIR No. 107/19dt 26-07-19, PS Jhanwar , Jodhpur, CS No 92A  Dt. 30-
08-19 Road No. 80 date 11-09-2019 Respective Court AMM No. 3
Jodhpur Mahanagar.

. 'FIR No. 108/19dt 26-07-19, PS Jhanwar , Jodhpur, CS No 106 Dt. 30-
08-19 Road No. 80 date 11-09-2019 Respective Court No. 3

J@dhpur Mahanagar.
FIR No. 240/19 dt 02-07-19, PS ShastriNagar , Jodhpur, CS No 269 Dt.
25-08-19 Road No. 102 date 28-08-2019 Respective Court AMM No. 7

Jodhpur Mahanagar.
FIR No. 241/19 dt 02-07-19, PS ShastriNagar , Jodhpur, CS No 260 Dt.
25-08-19 Road No. 102 date 28-08-2019 Respective Court AMM No. 7
Jodhpur Mahanagar.

M Court No 3

BadlesarJodhpur.
éN@ 387/19-dt 09-09-2019, PS+ShastriNagar , Jodhpur, €

@S No 363 Dt.
No. 7

30-10-19 Road No. 141 date 14-11-19 Respective Gourt AMM
Jodhpur Mahanagar.
H i :
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11:F No. 174A9 dt 24-08-2019, PS Shergarh, Jodhpur, @S No 115 Dt, 04-
:11-319 Road No.118 date 14-11-19 Respective Gourt JM Court No 3
Balesar Jodhpur.

12.FIR No. 284/19dt 24-08-19, PS Chopasani Housing Board, Jodhpur, GS

No 3110 Bt. 31-10-2019 Road No.156 date 26-11-2019 Respeetive Court

13.FIR No. 182/19 dt05-09-2019, PS Shergarh, Jodhpur, GS No 126 Di28-
11-2019 Road No.134 date 07-12-19 Respective Gourt M Court No 3
Balesar Jodhpur.

14,FIR No 213/19 dt10-10-2019, PS Shergarh, Jodhpur, €S No 128 Dt27-
11-2S§)19 Road No.130 date 02-12-19 Respective Court IM €
Balesar Jodhpur.

15.FIR No. 211/19 dt10-10-2019, PS Shergarh, Jodhpur, CS No 124 Dt. 27-

11-2019 Road No.138 date 12-12-19 Respective Court JM Court No 3
Balesar Jodhpur.

16. FIR No. 140/19 dt03-07-2019, PS Banar, Jodhpur, FR No 190 Dt. 24-10-
2019 Road No.186 date 09-12-19 Respective Court ACMM NO. 5
Jodhpur.

17.FIR Ne 141/19 dt03-07-2019, PS Banar, Jodhpur, FR No 191 Bt. 24-10-
219: Road No.186 date 09-12-19 Respective Court ACMM NO. 5
Jodh;f;ur.

18.FIR No. 146/19 dt06-07-2019, PS Banar, Jodhpur, FR No 192 Bt. 24-10-
2019 Road No.186 date 09-12-19 Respective Court AGMM NO. 5
Jodhpur.

19.FIR No. 147/19 dt06-07-2019, PS Banar, Jodhpur, FR No 193 Dt. 24-10-
2019 Road No.186 date 09-12-19 Respective Court ACMM NO. 5
Jodhpur.

20.FIR No. 194/19 dt25-08-2019, PS Banar , Jodhpur, FR No 194 Dt. 24-10-
2019 Road No.186 date 09-12-19 Respective Court AGMM NO. 5
Jodhpur.




X

21:FIR No. 30549 4t02-07-2019, PS Basani , Jodhpur,
2089/Road No.150 date 18-12-19 Respective:Court MM No. 04 Jodhpur.
22.FIR No. 472/19 dt14-09-2019, PS Mahamandir , Jodhpur, €S No 504 Dt.
11-11-2019 Road No. 102 date 14-12-19Respeetive Court ACMM No. 03
Jodhpur.
28.FIR No. 208/19 dt24-09-2019, PS Shergarh , Jodhpur, €S No 130Dt. 03-
‘.12-24)‘191%21@1 No. 140 date 16-12-2019 Respective Court JM Gourt No 3
ale%ar Jodhpur.
24.FIR No. 212/19 dt 10-10-2019, PS Shergarh , Jodhpur, €S No 137 Dt. 17-
12:2019 Road No. 143 date 19-12-2019 Respective Court JM Court No 3

5S No 340 Dt. 31-08-

Balesar Jodhpur.
11-2019 Road No. 102 date 21-12-2019 Respective Court ACMM Mo 86

S No 154 Dt. 30-

Jodbpur.
26:FIR No307/19 dt 27-08-19, PS Mandore, JodhpurCS No 410 Dt. 24-12-
2@191 Road No. 28 date 12-02-2020 Respective Court MM No 05
Jadhf»ur
27.FIR No. 347 /19dt 19-12-19, PS Dechu, Jodhpur€S No 224 Dt. 31-12-
2019 Road No. date 15-02-2020 Respective Court JM Court Balesar
Jodhpur.
28. FIRNo. 449/ 19 dt 27-12-19, PS Chopasani Housing Board, Jodhpur €8
No 03 Dt. 11-01-2020 Road No. 18 date 14-02-2020 Respective Cour
vIM No. 08 Jodhpur.
29:FIR No. 263/19dt 20-12-19, PS Shergarh, Jodhpur €S No152 Dt.31-12-
219; Road No. 10date 18-02-2020Respective Court JM
Jedhf»ur
30:FIR No.426/19dt 28-12-19, PS KudiBhagtashani, Jodhpur@S No 426
Pi31:12-2019 Road No. 18date 17-02-2020 Respective Court AEM 1
Jodhpur.
31.FIR No.206/19dt 24-08-19, PS Boranada, Jodhpur€S No 153 Dt30-11-
2019'Road No. 15 date 04-03-2020 Respective Court Jodhpur.

Court Balesar




32.FIR No. 04/2020 dt 09-01-2020, PSBalesar, Jodhpur, CS No 16 Dr. 04.
03-2020 Road No.22 date 07-03-2020 Respective Court JM Court No 3

FIR No. 19/2020 dt 24-01-2020, PS Balesar, Jodhpur, CS No17 Dt.04-
08-2020 Road No. 22 date 07-03-2020 Respective Court JM Court No 3

Balesar Jodhpur.



List of Pending Cases

. FIR No. 01 /2020 dt 2—01-2;»22, PS Shergarh, Jodhpur. - Under
Investigation.

. FIR No. 16/2020 dt 18-01-2020, PS Pipar city, Jo

dhpur -Under Investigation,
3. FIR No. 37/2020dt 17-02-2020, PS Shergarh, Jodhpur. - Under Investigation.
. FIR No. 38/2020 dt 18-0:

Investigation.

)-2020, PS Boranada, Jodhpur. - Under

. FIR No. 40/2020 dt 19-02-2020, PS Shergarh, Jodhpur. - Under Investigation.

o o e

6. FIR No. 89/2020 dt 19-03-2020, PS Banar, Jodhpur. -Under Investigation.

. FIR No.107/2020 dt21-03-2020, PS Pipar

Investigation.

Jodhpur. -Under
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67t 18~01-2020 Ts 269.277,336 ipc and 15 EP-act 1986
01/dt 02-01-2020, Us 269,277,336 ipc and 15 EP act 1986
377dt 17-02-2020, Us 269,277,336 ipc and 15 EP act 1986
20/dt 19-02-2020, Us 269,277,336 ipc and 15 EP act 1986
107/dt 21-03-2020, Us 269,277,336 ipc and 15 EP act 1986

SRfR-fre @) el T snavs FRia 8 e Ui 2
1.4 gfere ameiere, Rem SegR 7T
2.4 vv afies gt ga Rarer/3wTe fyer SegR g




